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Indian Bank 

Indian Overseas Bank 

New Bank of India 

Punjab & Sind Bank 

Vijay Bank 

State Bank of India 

State Bank of Mysore 

State Bank of Patiala 

The Laxmi Commercial 

Bank 

Oriental Bank of 
Commerce 

State Bank of Bikaner 

4 

2 

15 

2 

2 

7 

3 

8 

2 

3 

2 

& Jaipur 2 

Andhra Bank 

Karnataka Bank Limited 2 

United InchlstriaI Bank 
The Sangli Bank Ltd. 

Magadh _ Gramin Bank 3 

Sagar Gramin Bank 

Alwar Bharatpur 
Anchalick Bank 

Uttarbanga Ksh, Gr. 

Bank 

Mohghyr Ksh. Gramin 
Bank 

Pragjotish Gaonlia Bank 

Bhurdbwan Gr. Bank 

Puri Gramya Bank 

Balasore Grm. Bank 

Madhubani Ksh. 
Gramin Bank 

Total 77 

2 

2 

69 
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(~) ~ ('Ef) ST~., ;;~r \36~ I 

Reduction of access to IMF facilities 
opposed by J ndia 

824. SHRI B.V. DESAI: 
SHRI CHITTA MAHATA : 

Will the Minister of FINANCE be 
pleased to state : 
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(a) wheth r it is a fact that the IMP 
interim committee ba d cided to reduce 
access to 1M facilitie from the current level 
of 150 per cent of the quota to a two-tier 
arrang men t ; 

(b) if so, whether under the new 
arrangement acce s will be limited generally 
to 102 per cent of the quota and in excep-
tional ca e to] 25 per cent of the quota; 

(c) wbether the In9ian delegation at 
the interim committee's meeting in Wa-shing-
ton very strongly oppo ed the propo al on 
th ground tha· the reduction was unwarrant-
ed and retrograde ; and 

(d) if 0, to what extent this decision 
of the IMF will affect India and the reaction 
of the Indian Government on this decision? 

TH MINISTER 0 FINANCE (SHRI 
PRANAB MUKHERJE ): (a) and (b) The 
Interim ommittee concluded that access to 
the und re ource under the enlarged access 
p licy during 1984 should be subject to 
annual lImit of 102 and 125 per cent of 
quota, 3 years limit of 306 and 375 p r cent 

f quota and cumuJati e limit of 408 and 
500 per cent of quota dependino on the 
scriou ne s of the member's balance of pay-
ments need and the strength of the adjust-
ment effort 

(c) and (d) The Indian delegation 
oppo ed move which will have the effect of 
reducing the limits under Enlarged Acce 
Policy. Our delegation trongJy advocated 
for sub tantial Fund tinan ing for the deve-
loping countries engaged in the adjustment 
efforts to improve their balance of payments. 
As the pre ent deci ion is applicable for the 
access policy during 1984, it does not govern 
India's existing arrangements with the Fund. 
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Shortage of small Coins in Bombay 

826. SHRI RATANSINH RAJDA 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Government are aware 
that the severe shortage of small denomina-
tion coins in the City of Bombay and other 
major urban centres is not only causing 
untold hardship to people, but has become 
the cause of tension, strife and quarrels ; 

(b) what made the Reserve Bank of 
India to cIo e down coin-receipt counters in 
the cities; and 

(c) what steps, if any. are taken by 
Government against its own agencies. viz. 
Reserve Bank of India tatI', Railways and 
semi-Government agencies, like BEST, who 
collect large amounts of small denomination 
and indulge in unhealthy practices hand in 
glo've withanti-social elements 1 




